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Nod 53

DETENTION AND RELEASI OF MEMBEIS

| —

The follewing information addres:ed tc Hon'ble Speaker,

Delhi Vidhan Sabha was received from nddl, DifC.P., North Disttd,

on 21.J1031699: -
"I have the honour to infomm you that 4/Shri J,gdish
Mukhi., Dr% Harsh Varshan, Ja: Bhagwan aAggarwal, Brahm
Singh Tanwar and Sushil Choudhery, Members of Legisl.tive
Assembly, Delhi were detzined u/s 65 of Delhi Police Act,1978
for disobeying the lawful directions of the police on
21101999 at 1205 hrs.

They were released at 12.C hrs¥ from geme place on
the same day iJed 21,1051999,
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